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(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) The private 
sector: Yes. Sir. 

Foreign Companies: No. Sir 

(b) Government has already permitted 
private sector companies to set up capaci-
ties In the area of sw~ching equipment ~pto 
capac~y of 2000 lines. 60 manufacturers 
Including 23 in private sector have beer. 
licensed to manu-facture swrtchlng systems 
upto 2000 hne capacity including EPABX, 
RAX and EPAX. 

Entire Structure of Telecommunication 
Commission 

8160. SHRI SANAT KUMAR MAN-
DAL. 

SHRI KUSUMA KRISH-
NAMURTHY 

Will the Mimsterof COMMUNICATIONS 
be pleased to state 

(d) whether Government halfe revIsed 
t; fa entire structure of the T elpcommUPlCa-
tlon CommisSion and the Department of 
Communications. In VIPW of the senous 
~ontroversy raging at prpsent. and 

(b) if so, the outcome thereof? 

Ti-IE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) No. Sir 

(b) Does not am;p 

[ Translation] 

Development and Repair of National 
Highway No. 8 

8161. PROF. RASA SINGH RAWAT: 
SHRI GULAB CHAND 

KATARIA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the allocation made in the current 
financial yearforthe development and repair 
works on National Highway No.8; 

(b) the number of by-passes and bridges 
constructed at various places on this high-
way during the last two years; 

(c) the expenditure incurred on raising 
the level of roads; 

(d) whether any complaints have been 
received in resped of the quality of construc-
tion works on the National Highway; and 

(e) if so, the details thereof and the 
action taken thereon? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K.P. UNNIKRtSHNAN): (a) to 
(e). Information sis being collec1ed and will 
be placed on the Table of the Sabha. 

Swatantrata Salnanl Sarnman Pension 
to Satyagrahls of Heyderabad 

Satyagrah 

8162. PROF. RASA SINGH RAWAT: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of satyagrahis associ-
ated with "Hyderabad Satyagrah· organised 
by Arya Samaj in 1938-39 elidblefor Swat an-
trata Sainani Samman Pension and the 
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amount of pension provided to them, State-
wise; 

(b) the total number of applications 
received from Satyagrahis and the number 
of applications still pending; 

(c) whether any provision has been 
made to provide financial assistance to the 
widows of freedom fighters; and 

No. of 
Applications 
received 

1898 

No. of cases 
cases 

sanctioned 

2 

517 

The State-wise informatIOn of these cases is 
gIVen In the attached Statemer.). At present. 
freedom fighter are getting pension from the 
Central Revenues @ Rs 750/- per month. 

(c) and (d). Widows of eligible freedo.n 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) and (b). The 
total number of applications received from 
freedom fighters who participated inthe "Arya 
Samaj" Satyagrah in 1938-39, number of 
sanctioned cases and the number of appli-
cations pending as 31.3.1990 are as under: 

No. of applications No. of eases 
rejected p@nding 

3 4 

1127 254 

fighters are enti~led to dependant pension. 
They are also entitled to other facilities like 
first class Railway pass, fr&e medical treat-
ment in Govt. Hospitals and in C.G.H.S. 
dispensaries 10 cities wherever these facili-
ties are available. 
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